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MINISTRY OF COMMERCE AND INDUSTRY
(Department of Commerce)
NOTIFICATION

New Delhi, the 31st January, 2026

S.0. 2518(E).— In exercise of the powers conferred by sub-section (3) of section 4 of the Tea Act, 1953
(29 of 1953), read with rules 4 and 5 of the Tea Rules, 1954, the Central Government hereby appoints the following
person as member of the Tea Board, for a period of three years from the date of publication of this notification in the
Official Gazette or till he ceases to be the Member of Rajya Sabha, whichever is earlier and for that purpose makes the
following further amendment in the notification of the Government of India, in the erstwhile Ministry of Commerce and
Industry, number S.R.O. 944, dated the 17" day of March, 1954, namely:—

In the said notification, for serial number 8 and the entry relating thereto, the following serial number and the
entry shall be substituted, namely: -

“8. | Shri Birendra Prasad Baishya, Member representing Parliament under clause (b) of
Member of Parliament, Rajya Sabha sub-rule (1) of rule 4.”

[F. No. K-57023(17)/1/2021-PLANT A]
NITIN KUMAR YADAV, Addl. Secy.

Note. —The principal notification was published in the Gazette of India, vide S.R.O. number 944, dated the 17" day of
March, 1954, subsequently amended vide the following notifications, namely: —

1.  S.0.297(E), dated 1st April 1990 25.  S.0. 399(E), dated 9th April 2002

2. S.0.438(E), dated 30th May 1990 26.  S.0O. 1346(E), dated 24th November 2003
3. S.0. 246(E), dated 8th April 1991 27.  S.0.960(E), dated 30th August 2004

4.  S.0.247(E), dated 8th April 1991 28.  S.0.43(E), dated 11th January 2005

5. S.0.727(E), dated 24th October 1991 29.  S.0.487(E), dated 1st April 2005

6.  S.0.105(E), dated 3rd February 1992 30. S.O. 1001(E), dated 13th July 2005

7. S.0. 356(E), dated 25th May 1992 31.  S.0.17(E), dated 8th January 2007

8. S.0. 220(E), dated 31st March 1993 32. S.0.1521(E), dated 11th September 2007
9.  S.0. 364(E), dated 8th June 1993 33.  S.0.2110(E), dated 26th August 2008

10. S.0.997(E), dated 21st December 1993 34.  S.0. 2547(E), dated 6th October 2009

11. S.0. 252(E), dated 26th March 1996 35.  S.0.2723(E) dated the 29" October, 2009
12. S.0. 743(E), dated 25th October 1996 36.  S.O. 1493(E) dated the 30" June, 2011

13.  S.0. 805(E), dated 20th November 1996 37.  S.0.2989(E) dated the 2" November, 2015
14. S.0. 878(E), dated 17th December 1996 38.  S.0.771(E) dated the 7™ March, 2017

15. S.0.17(E), dated 7th January 1997 39.  S.0.1516(E) dated the 11" May, 2017

16. S.0.500(E), dated 16th July 1997 40.  S.0. 1577(E) dated the 16" May, 2017

17. S.0. 715(E), dated 21st August 1998 41.  S.0. 1140(E) dated the 14" March, 2018
18. S.0. 236(E), dated 8th April 1999 42.  S.0. 783(E) dated the 11" February, 2019
19. S.0.83(E), dated 28th January 2000 43.  S.0. 1172(E) dated the 8" March, 2019

20. S.0.7(E), dated 10th January 2001 44,  S.0. 1295(E) dated the 9" March, 2019

21. S.0. 325(E), dated 11th April 2001 45.  S.0.3359(E) dated the 18™ September, 2019
22. S.0.676(E), dated 17th July 2001 46.  S.0.3899(F) dated the 16" August, 2022,
23. S.0.1147(E), dated 21st November 2001 47.  S.0.6070 (E), dated the 26th December, 2022
24. S.0.1281(E), dated 31st December 2001

and last amended vide notification number S.0. 5427 (E), dated the 16" December, 2024.
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